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SHRI BHUPESH GUPTA : It is a
case of downright plunder, whether it is
Caco or crooks. I do not know whether
we are dealing with Caco or crooks, what-
ever it is. It has been established in this
House that it is a plunder. I would like to
know why there is delay in an obvious
matter of plunder about an enquiry by the
Government and may I know whether the
Government has addressed a letter to the
President of the Congress Party, the Swa-
tantra Party and other big recipients of the
fund to get more facts about the manner
in which it was given, the purpose for which
it was given and the persons who received
it? 1 would also like to know whether the
Government is aware that big pressure is
being built against any kind of enquiry and
people are bsing met by certain influen-
tial people so that the matter is not taken
into a proper type of investigation. I would
like to know, in view of al} these, these
moves and counter-moves, what steps the
Government are taking to expedite the
matter. Do we take it that it would require
two years for investigating into this matter
which is already a public scandal?

SHRI FAKHRUDDIN ALT AHMED :
I have already said that so far as enquiring
into the facts is concernzsd, no further acti-
onis to be taken. We have the facts with us.
The only question is what kind of action
can bz taken and that is under examination
between the Law Ministry and Our Mi-
nistry. ;

SHRI JOACHIM ALVA : Elections,
byc-electionsand even general elections
may perhaps be round the corner. 1T want
to know what steps the Government are
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taking in consultation with the Law Mi-
nistry for the future? Have they any pro-
posals regarding cartels being formed-the
Government is fully aware of it to pressur-
ise the Government to decontrol and then
they raise the price of consumer goods and
make money? What steps the Govern-
ment are taking for the future?

SHRI FAKHRUDDIN ALI AHMED :
It does not arise out of this question

- TRADE RELATIONS WITH PAKISTAN

*3, SHRI G. R. PATIL :t
SHRI A. G. KULKARNI :

Will the Minister of COMMERCE be
pleased to state :

(a) the progress so far made by India
towards resumption of trade relations with
Pakistan; and

(b) the reaction of the Government of
Pakistan with regard to resumption of
trade relations?

THE MINISTER OF COMMERCE
(SHRI DINESH SINGH): (a) and (b)
The Government of India have continued
their efforts to persuade Pakistan to lift the
ban on trade with India but no positive
response has so far been forthcoming from
Pakistan. There has therefore been no re-
sumption of trade relations between the
{wo countries.

SHRI G. R. PATIL : Because of the
non-resumption of trade with Pakistan
Particularly the commodity of jute, which
is required more by India, is being impor-
ted from Thailand at a very high price and,
if so, what steps have been taken by the
Government to see that such type of jute is
indigenously produced or have they con-
sidered the desirability of producing syn-
thetic jute? May I know whether such pro-
jects have been undertaken by the Gov-
ernment ? .

SHRI DINESH SINGH : The Mem-
ber is perhaps aware of the steps we took
to encourage production of jute both last
year and again this year, in coliaboration
with the Government of West Bengal.
Last year it was successful in the sense that
we had quite a lot of jute ourselves. This
year, I believe that—the forecast has not
yet come but—there may be comparatively
speaking, less production. We do not know.

1The question was actuauy asked on the
floor of the House by Shri G, R, Patil,
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We are waiting but efforts have beemr made
to distribute to the people leaflets and also
to make available to them fertilisers and
we are telling them how to grow better
quality of jute.

SHRI A. G. KULKARNI : It seems
that the political atmosphere is vitiating
our economic relations with Pakistan, Even
when there is the Tashkent Agreement...

MR. CHAIRMAN: Put a question-
You must learn to put questions and not
make statements and then put your ques-
tion.

SHRI A. G. KULKARNI : 1 am put
ting the question in Mr. Gupta’s style.
You allow him and not me.

SHRI BHUPESH GUPTA : You sho-
uld always start with ‘whether’ and then
say whatever you like.

SHRIMATI YASHODA REDDY :
Is it right for a Congress Member to flow
Mr. Guptas style?

SHRI LOKANATH MISRA : In
recent days he has some influence with
Congress Members. He will have with you
also.

SHRI A. G. KULKARNI : The rela-
tions with Pakistan are politically bad,
1 can understand. Why I mentioned the
Tashkent Agreement was that when that
was there, we thought better relations might
prevail. There was the Indus Valley Agree-
ment. ..

MR. CHAIRMAN Again you are com-
mitting the same mistake. When you com-
mit the same mistake, I wtll go to the next
question.

SHRI A.G.KULKARNI : MayIknow
whether Pakistan is presently purchasing
coal from China at a very fantastic price?
Is it not possible for the Government of
India through the Ministry of Commerce
to at lzast taject intelligence in the heads of
the Pakistani people and tell them : “Why
dont’s you purchase coal from us rather
than from China?’

SHRI DINESH SINGH : T am sure
note will be taken in Pakistap of the state
ment made by the hon. Member.

SHRI A. P. CHATTERIEE : It the
Minister aware that apart from trade,
there is the question of trade channel th-
rough the rivers of Pakistan bzing opened
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from Calcutta to Assam because the Mi-
nister may know that trade channel is es-
sential for commerce betwesn Bengal and
Assam? In this connection will the Minis-
ter tellus what has happened regarding the
negotiations with Pakistan regarding the
opening of these trade channels?

SHRI DINESH SINGH: The Member
knows that this has been part of the general
discussions with Pakistan and they have
not progressed satisfactorily.
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SHRI M.SRI RAMA REDDY: May
I know whether it is a fact that Pakistan
has refuszd to talk with India on any other
matter except the dispute on Kashmir and
that unless this is settled they are not pre-
pared to talk on any other issue?

SHRI DINESH SINGH: This matte
has b2en discussed in some detdil in th;
s
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House and I think it would be more appro-
priate to discuss it in greater detail with the
Foreign Ministry.
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SHRI SITARAM JAIPURIA : Sir,it
is evident also from the replies of the hon.
Minister  that at present trade

relations zre not possible with Pakistan.
But then there are certain commodities
which are vital for India’s economy and
also for Pakistan’s economy. So may I
know from the hon. Minister whether
any efforts were made or are being made
to finalise at least certain of such items for
export to Pakistan and forimport from Pa-
kistan rather than concentrate on having
normal trade relations with them? 1 am
thinking of only limited items which are
vital for us and vital for them.

SHRI DINESH SINGH : I think the
hon. Member is asking whether we have
discussed any barter deals with Pakistan
in limited items. We did informally men-
tion that it isin the interests of both Pakis-
than andIndiatotrade insomeitems which
we need here  very badly, and
also which they need there, for instance,
jute and coal,and cotton and other thxngs,
but there has been no response from Pakis-
tan so far.

SHRI LOKANATH MISRA: Sir
our hon Commerce Minister is going round
the world, to Russia, to other East Europ-
ean countries, to Afrlca,

MR.CHAIRMAN : Please put a ques-
tion ; I am sorry [ have to repeat it.

SHRI LOKANATH MISRA : Yes,
Sir, I would put a question. In view of the
fact that our hon. Commerce Minister
pays frequent visits to East European
countries and other communist countries
and to countries of Africa, has he ever
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thought it wise and produent to explore
the possibility of the Commerce Ministers
of india and Pakistan ever meeting,or the
Commerce Minister of India going cver
to Pakistan, or the Commerce Minister of
India requesting the Commerce Minister
Pakistan to go over the India in order to
boost up trade both ways or at least to
betier trade relations between the two
countries ?

SHRI DINESH SINGH : Sir,may 1say
first of all that I would have welcomed very
much an opportunity to go round the
world. But that is not the case. I went to a
very limited part of the world, and despite
what my hon. friend has said about my
visits to East European countries. .

SHRI LOKANATH MISRA: Why not
to Pakistan? Itis only as far as Calcutta,

SHRI DINESH SINGH: Now so far
as the question of Pakistan is concerned,
the hon. Member knows that we had an
opportunity of meeting the Commerce
Minister of Pakistan both in Algiers and
Bangkok, earlicr. And then he paid us a
visitinthe UNCTAD held here. Apart from
that it has not been possible to try and
improve our mutual commercial relations.

MR. CHAIRMAN : Next question.

EXPLORATION OF COPPER RESERVES AT
AGNIGUNDALA IN ANDHRA PRADESH

*4, SHRI CHITTA BASU : Will the
MINISTER OF STEEL, MINES AND
METALS be pleased to state:

(a) whether Government have finally
decided to enter into a collaboration agree-
ment with the Ashlands of the U. S. A. for
the exploration of copper reserves at Ag-
nigundala in Andhra Pradesh; and

(b) if so, what are the terms and condi-
tion of the collaboration agreement?

THE DEPUTY MINISTER IN THE
MINISTRY OF STEEL, MINES AND
METALS (SHRI CHOWDHARY RAM
SEWAK) : (a) No, Sir.

(b) Does not arise.

SHRI CHITTA BASU:May I know from
the hon. Minister whether it1s a fact that
Indian experts have expressed the opinion
that at Agnigundala in Andhr> there are
reserves of 85,000 tons in copper and 3,14,
000 tons in tead and that they can be wor-
ked economically with the smallest smelters
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and without foreign assistance from any
outside country? If so, why is the Govern-
ment not considering that opinion by
Indian experts ?

SHRI P. C. SETHI : Sir, this question
has been examined very thoroughly. The
deposits which have been found in Andhra,
in the Agnigundala area, are multi-metal
deposits, and they contain and element of
sulphur and nickel, and other things also.
Therefore, it requires the processes of be-
neficiation and also of separation. Now,that
technical know-how, at the present mome-
nt, is not available in our country, and
therefore we have to go in for some foreign
technical know-how.

SHRI CHITTA BASU : Now that
there tas been that conteriplated agree-
ment between the Ashalands of the U. S.A.
and our Government regarding that par-
ticular scheme, is the Government contemt
plating to enter into any other agreement
with any other Government? If so, what
is the progress made in that respect?

SHRI P. C. SETHI: We have not yet
entered into an  agreement  with any
other country but we have received com~
munications from Japan,Yuguslavia, Rum-
ania and Czechoslovakia ; they have shown
their interest and we are negotiating with
them.

SHRI CHITTA BASU: By whattime
is this proposal going to mature?

SHRI P. C. SETHI: It is very difficult
to fix a time limit in these matters.

MR. CHAIRMAN: Next
*5, [Transferred to the 26th July, 1968.]

question

ENQUIRY INTO BIRLA AFFAIRS

*6. SHRI M. P. BHARGAVA: Will
the Minister of INDUSTRIAL DEVELOP-
MENT AND COMPANY AFFAIRS
be pleased to state:

(a) whether the varius Ministries have
since completed examination of the 3rd
Memorendum presented by Sbri Chandar
Sekhar M. P. against the Birla group of

Industries;
[N '

(b) whether the covrse of action to be
taken has been decided ?

(c) what is the progress of court cases
pending against the said industries; and

(d) whether any injunctions have been
vacated ?



